RAJYA SABHA [25 April, 2000]

remunerative, the farmers hopes are shattered. We have already witnessed
earlier the extreme hardships which have been faced by the farmers due to
non-realisation of remunerative prices in other crops also. Therefore, it is
imperative for the Government to bring out a market intervention strategy by
ensuring a minimum support price for coconut so that the farmers do not
resort to any drastric steps.

Sir, 1 request the Minister of Agriculture to kindly intervene in the
matter, either directly or through a Coconut Board, to mitigate the hardship
faced by the farmers. Thank you, Sir.

MR. CHAIRMAN: The House is adjourned for one hour.
The House then adjourned for lunch at three minutes past one of the clock.

The House reassembled after lunch at thirteen minutes past two of the clock,
The Vice-Chairman (Shri T.N. Chaturvedi) in the Chair.

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS -Contd.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Shri Kartar
Singh Duggal.

SHRI KARTAR SINGH DUGGAL:Sir, listening to the marathan
debate on the Motion of Thanks on the President's Address, I thought there
was hardly anything left for me to comment upon, excepting perhaps, Kargil.
I, therefore, propose to confine myself only to Pakistan's defeat in Kargil
referred to in the Address in the context of the long-drawn hostility with our
neighbour. Pakistan; more because I happen to be a little acquainted with the
terrain and the disposition of our security forces in the region.

Courtesy Prime Minister Indira Gandhi, as members of the High-
powered Media Advisory Committee, Dr. Mulk Raj Anand and I were guests
of the Border Security Focre in Jammu and Kashmir in the Leh Sector, to
acquaint ourselves, with the conditions in the forward areas with a view to
determining how best the electronic media could play its part. All through the
recent Kargil conflict, I was reminded of our visit, particularly to the Kargil
Camp and what we were shown around.
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Immediately before entering Kargil town, we noticed a sort of
improvised Samadhi around an electric pole on the roadside. When asked, we
were told that it was a modest memorial of a defence personnel, who was
attending to some fault in the line on the pole when the enemy shot him down
from across the stream. It is said that the Pakistan forces were almost at the
doorsteps of Kargil town in the previous war.

The next morning, we were driven to a steep hilltop over 6,000 feet
above sea-level to see for ourselves a bunker and the conditions in which our
soldiers stood guard. The drive was breathtaking, to say the least, with the
Area Commander himself at the wheel. As we alighted, we were shown to
another hilltop at a short distance manned by Pakistani soldiers, where,
evidently, they had their bunkers. That explained why our hosts had insisted
that Dr. Anand's Secretary and my wife accompanying us must put on some
sort of jackets. "You never know, the trigger-happy Pakistanis, seeing the
ladies, might decide to do some mischief." The Colonel was apologetic.
While we could see the Pakistani post with naked eye, the binoculars helped
us mark their movements clearly.

We had yet another surprise awaiting us in the evening. We were taken
to a bunker across the stream and told that the Pakistanis had their Sanghar
on the other side of the hill. Then, pointing to a sparkling water-fall, our host
observed non-chalantly, "It is our common source of drinking water. We
draw water in the morning, while the Pakistanis do so in the afternoon."

Now, viewing the Kargil conflict in the background of this scenario, I
am inclined to ask, how on earth we could at all lose sight of the proximity of
these potential trouble spots? More so in a porous border and ferment terrain.
Agreed, in the alpine weather-conditions, when the entire region is
snowbound, the practice obtaining had been that both the sides vacated their
bunkers above a certain height, for a few months, but knowing as we do that,
of late, Pakistan has far too many Afghan mercenaries free from their
domestic fighting, why did we lower our intelligence guard? I entirely agree
with the Subrahmanyam Committee's indictment that it was a miserable
failure of. our Intelligence Services. The intrusion was "a complete and total
surprise to the Indian Government, Army and intelligence agencies, as well as
to the J and K State Government and its agencies."

The result, we had to suffer considerable casualties in a 'short' and
'sharp' war of 50 days, losing 474 officers and soldiers, with 1,109 wounded.
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The worst, it is agreed in all quarters that our Jawans were ill-equipped for
the extreme cold and frightfully hazardous conditions. It was a bold and brash
move on the part of the intruders, and they eminently succeeded in it.

Where they failed was that they could not internationalise the Kashmir
issue, which they felt the world community seemed to be forgetting. And yet
Kashmir was internationalised all right, but in India's favour. We owe this to
the restraint exercised by Prime Minister Vajpayee, who would not let his
forces cross the line of control, despite worst provocation. This led the
international community to realise Pakistan's perfidy and condemn it for
violating the L.O.C. They insisted on Pakistan vacating the aggression first.
Pakistan's strategy that a cease-fire would enable it stay put in the bunkers
occupied surreptitiously, came to naught.

Then, ultimately Pakistan had to withdraw the intruders shamefacedly,
we owe it to our political and diplomatic success. We hardly "crushed"
Pakistan, as it is being made out. Pakistan would have felt defeated, if we had
either eliminated the intruders in our territory altogether or taken them
prisoners, as we did in the aftermath of the Bangladesh war. that we didn't do
either, explains Pakistan's renewed cross border militancy in Jammu and
Kashmir, immediately after the Kargil conflict.

My conviction is that the Kargil war was won for us by Bill clinton more
than anyone else. Had the USA not threatedned Pakistan with sanctions and
the rest, for all that we know, we would have been still engaged in scaling the
kargil heights in our endeavour to drive the enemy out of our bunkers. I have
known what an uphill task it is to reach those bunkers on peaks, more so,
when the enemy is showering bullets from positions of vantage.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Duggal,
leave some time for your colleague also.

SHRI KARTAR SINGH DUGGAL.: Incidentally, while allowing time
to the intruders to move out without any harm coming to them, the enemy
utilised this time in planting mines for our soldiers. Did we make sure that
Pakistan doesn't have any of our men taken as prisoners? I ask this because,
earlier, we released 92,000 Pakistani prisoners of war, without making sure
that they account for 54 missing Indian defence personnel who are still
believed to be in Pakistan's custody, as spies, besides, of course, over 200
Indian soldiers repatriated at the time. Shri I.LK. Gujral, the then Minister of
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External Affairs, in reply to a question about their fate, regretted in the Rajya
Sabha on September 4, 1996 that pakistan had not responded positively to the
numerous constructive proposals made by the Indian side, over the years, for
resolving the humanitarian issue. In the meanwhile, their relatives in India
continue to receive their letters and messages. Some of those about whom
there are definite clues that they are still held in Pakistan are: Major Ashok
Suri, flight Lt. V.V. Tambay, Major A.K. Ghosh and Captain Ravinder
Kaura. mat a number of Indian prisoners are held in Pakistan in most
inhuman conditions is confirmed by Victoria Schofield in the book titled
"Bhutto - Trial and Execution". I quote: "At Kot Lakhpat, for three months
Butto was subjected to a peculiar kind of harassment, which he thought was
especially for his benefit, his cell, separated from a barrack area by a 10 foot
high wall, did not prevent him from hearing horrific shrieks and screams at
night from the other side of the wall. One of Mr. Bhutto's lawyers made
enquiries amongst the jail staff and ascertained that they were, in factor,
Indian prisoners-of-war who had been rendered delinquent and mental during
the course of the 1971 war."

The worst is that, in reply to a Starred Question in this respect in Rajya
Sabha on 1.3.2000. which, unfortunately, did not come up for discussion for
want of time, die Minister of Defence stated:

" The matter has been taken up on several occasions with
Pakistan at various levels including that of Prime Minister.
During his visit to Pakistan from 20-21 February, 1999, the
Prime Minister raised this issue with the Prime Minister of
Pakistan and the two sides appointed a two-member
committee at Ministrial level to examine humanitarian
issues, including that of the missing personnel. The matter
was also raised in the official level discussions held with
Pakistan in March, 1999. The Pakistani side stated that
there were no Indian POWs in their custody, but agreed to
re-examine the matter fresh. Government would continue to
pursue this matter with Pakistan. All the missing defence
personnel of 1965 and 1971 wars, after a lapse of seven
years, have been presumed to be killed and their families
are given liberalised pensionary awards, which include
liberalised family pension, gratuity, children allowance and
education allowance for children."
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This is, to say the least, callous and heartless. Indeed, one does not
know how to define Pakistan's defeat in Kargil. Thank you.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : Thank you
very much i1 THI= 7 AT AT 37T 3118 e & | 3118 e H 39 98d o

BT ol |

Y AR T 3NEN(RER): & UlN 3meT § WA S | SURIHTETE
ARSI IR & AT # TR S, 3 Ay S . Fgwayol g
fFTT 77 & | I8 9% % giRueT @R d& &1 =94l Bl T8 2 o aid
AT 1T B T I8 ARBR Ufeag € | PV & IR 4 75 T 18 SIgeh, gqp! ff
=Gl Bl TS & | Fa wecaqul a1 39 AU § el TS € 6 sAR A o
9o b fdg TRIE ST BN 3R Go]d H I8 IRHR g9 Ui dicag &
H IDI W BRA1 g | f g3t w1 & b Sl tellgerrgore & ik
forgemgore™ @ T S B & RO & 9w # it =R 39 St & @Ry
|18 T8 IS ST IR I8 AR 9 I8 © Al IS & 98 I8 e B R
SN | § g 8T A1 fF Werd JeE H 1997 § S@ gAHA SN, qad o
RSN o, U [ R Sfg 91 o X8 &, Sl 314l =1 & 3i) Sil ool |1
1T 38 A,d R 91 I I IFH iR it e Hiferl iR 98 e 9o &
2,9781 & THE §,3191 | BIg 7ol el § | SIrol 9189 + 598 daT o fh
"We had opposed this policy before it was formulated. We had opposed this
inside and outside the House, at that point of time, and in the same
background, we oppose it to this day. We feel the need for bringing changes

in the policy. If a suitable and appropriate policy is to be formulated, we shall
have to follow the Gandhian path." We had opposed this policy before it was

formulated." STTST AT89 = HET AT MR 14l ITH! WRBR T | 89 FHIA & [P
11 anferes Nl wR I8 IREGR g T2 § 98 e IR el 8,98 Meftae
My & 2 1 99 99T 9 P 91 @ I A7 nft T S IR W TS W8 8,
HHSICT § S Blg Aol T8l & | aroidl Sit o <1 qel &l ol 39 awh i off
! <1 7 &1 A 1 o7 | G JeT o1 fepfergoier oiiw uiferfead &1 fh
BRI BT AT | $b IR H g 81 WG &7 A oI+ $el o7 b § g el
8,8 S TN 3 ST 377 R8T § [ Usel fehiiedy difeifeRia=a & o, AR
U 31 & AGQ & foly,AGg A & foTg @ik 31d #igg o7 o1 € | gy fey Sft
P ST H Bl A U oreg § Y giferfeat & fpfamemorem
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B T TE] DI Y T &R T 9 2 {6 i 39 IR H WRBR B Brs Afer T2
2 71 I8 9gd guiayul 8 R A A1 o/ I8 W e § f swal i di s E
TS,Ud HeH AT 3R M 98 AT B FORIHT ART <97 A1eft § | S9ThT gl o1
o 19 fopfHTedT o € #eg o Ty o1 UifaifeR=a 11 %2 € o1 & e a&
Heg A 3R I8 59 ROl & 3fax gl 3R [98R d S ge1 °l & S9!
Y AEN € | ...(GHH) .39 2 IFBT |

2 Ta.g.sEgdterdn: (ReR): Ag feaxy 4im S g € 2 9
BISMSIEEINM

i} AR A1 e 317y 3T, R feved Aq HIY |

Sgquregel(sht &g agdeh): s A1, 39T a<h H AU a1
BE QINIT | ...(TFET)...

it AR A1 3N S= i IST TP HEl AT o ...(HAHM)... 3T
HHII 7 T 1 <1 & | 3799 HIY0T § I==i+ §1 fear & fb ford= erdaelt &
3} T & 3R fopa= wiferamic & 3ieR U | (FaHM)... 31T ART T S)4IS
A DI |.....(TGLT)...

Sywuree (st g agdd): Mud! 95T I 9T wE § | T FER
TR A HIEY, AT 3ER B2y |

i} RIS A1RF SIS B & . W I= dal of fs # <efifas
R o & {5 TIve 4 g off Sl € |

IgquTegel(sft &g agde): 3iTs ATEd, R 31T SeR <@ o | U8
31 2 o I 48R & € oifehT 317 geR SRy |

it AR A1 SIS BRI SR FIga™) A SH1 G2 S9 I7h S MY I
| el WM H O d die 2 & A1 S g7 Sl % S1 SIY I, 57! H I8
W IS Tdl T8l © | T A T e I ATI I I7h SSIY I T I gth Ayl
2 3R 79 MY TS YTTHA1 8,379 d HE<aqul 8] X8 MY &7 $H $7b IR H
PO GATH Ta1 {BdT AT T | AT 9T <2 b AT I8 (3%ard Y b 39 a<h o
Hel 1 A9 FEeaqul a1 %8 I d 37d HBdYUl T8l X8 Y 87 I AR | SR
SIoRE T PRRM $I I1d YgTHA1 Sff 7 Pel oY | 39 Arel § fAfiely Bfiger
SRT A iRTe] B U= ford 0 o | H go =redn § o
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T IE T §< 8 AT ? AEIGY,39 ARPR & doid a9l WRI IR 100
IR, HC IRAC oA ¢ BRI BRI 8 | SAfoY § 59 TRHR A AT

<TE o a8 §9 Q1 H&T UR 7T AT BT GATHT B |

Rt HEayol ge1 et ==t SIRT arar i g3 off 98 Reg &Hiem
PIRHE | QR QY H AGR g IR H I & | JEIANTAT Sl EG 2 © | 98

NIREEEICEIICIER RS
Syaurere(sht .o agddh): oy IR A9 IRy, zeR IR |

Y AR TR IS <HfAE B Ry w ot a7 B o7 <& E | Afen
SUFHTETE] S, WRBR TWihear IR gferft off a1 8 iR 98 IS Y™
PR BT 8,39 &9 AN g1 a1 & i1 #1ffepl & qr d Aify a9, ga8i &
fo,gg SH-uRve amu a1 fean,g=di & I # a9 G o1 2 8,91
vferae i & wf ena wfoag &, a4 RYeT ierar T & ufa o ufdeg
2,01 A IR ISl SN JHM S 6 SIeiad 3 ST § $9% aR | o9 31 Blg
T BIS BHIA I BIS 7 BIg A o 32 & a1 89 el GHerd [ <9 H HIs vt
HET qTa! X8 AT & Forads fory |faem ilen & dis STooxd 81 | S99 U el
TP S W, AN H, 96T H gRefad 8 181 ® &R arad WM w39
IR ¥ 9T € | 39 AQE BT AR 3y 781 $% Uy €, 39! oY e T8 9 ©
Tre fafyy w4 St 71 39 W= ot 919 g <Y 81 A1 wEl WY I/ A%IS i A7 &
BLAN $1 Fag g firer 78 uy € | TR SV[e wed eyl 919 € |
..(TALT)...3M9 S Sfl 7 4 Fa <A e 1 & g i &l =19 o |
..(TELH)....

JuRTHTEEI (S L. AgaR): 3T BT T TR BT |

i} TS AR SIS MY AR 79 I | b guS A qIferg |
S G & SR 9 a1 |

IuauTes(3h &g agad): TS Sf, 39 $eR SER 7 <Ray | d 59
TRE ¥ SMIDHT T IG1 S | FHI TR 31 g e ell IR BRATE | ....(FFEH)...

i} AR A1 i H foft AT BT A TS AR
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Syqureas (oft A.a.agdel): 781,78 a3 Far a1 i S @1
HATA TEI © | ..(ALT)

it AR A1 3N <19 379 HE 32 ¢ (& TAN IS [IhN H
w5 a1 wu P g TR SHAT & A1 39 W ARPR Bl 3R 4 37471 98
PO Bl dTd] & | MGURT ST SIq 75 B T 0 (G & ek IR a9 §
e 9 A 9B dgd A I del off | S del o1 &
HHTT, AT, ST IS =T BRIel Searidl & foy ol Wt e ereRT
AYAT & | S FEl o7 fh U A & BY H & Hdgqed iR H3R I ol
T © | I8 P8 AT BAR SUIE S WM F BIS 9 & S8l TWd gel-Hel
SUSI H Y8 & | 89 IH9d & 921 Sl R Bl d)® S bl &1 farrn
o7 | § IFHT TR BT g | Afb Sl 89K 3D AR Arariores & 3 =fed
1 Y81 8,999 Udhe BIdT & b TRBR BT &1 IR 781 © | By 4R 1R A1
B T H HH 3N P IO 319 T+ ol & 3R I RRAfY & g9 S 1et et
SIS S AR HRIS AN B ISR <<t oY SHD! ETerc! IE 8 fh 31 g |
31ferep YRS Tl Thol SIS § 3 6 oG R 2,99 © 3R I8 Ryd=<g &1
T AT SR A1 g o™ dRY UgT B8R &R S R FeiRar 9¢i | W1
el SSR] WM dR ¥ IfT oY Il ¥ Fdd B S df Hiy i) iR
BRI, P B TR Bl 3R BIST TG, TR XM A {1 &+ Teli o1 d=ar o
3R & ATl @t Hw # 3iR gfg Brh | 9% frdt RaR & forg s grm {5
THICT el SISl Dl DR b 3R IR P IHqAT Bl HHRIT P I8 & PR < |
QIfp < 1 v € {6 I8! 81 38T € | Uiy St & <ifiwmyor # of s Rerd &
IR | BIS Il T8l § | 39 I Dls TR T ¥ 39 TR & 9IRY 81 8l
BT 8 | 89 1S e arg? o <19 <7t Sff 91t 38 o ST W9Te 99 § Sl
T A7 b IR 3R e SIeN & 9911 &) o7 4 S yaidce ¢ |
I IR 914 98 91t 32 I 3R I8iY 59 ARG &1 At feaman o {6 weRTg
3R PUlicd WRHR 7 $B VA Hifeltst gae § JierTH! denes frar orid
A BT HAHT H ST I BT ge e aretl © | g ==l o o | 3T
ofs RBTRT & IR | S BAR B & ITh U & IR H $T o1 [hdl
ST RE1 & Sl g8 A= AT & am ¥R o @ diR A YRR & <2i H 58l o
R @1 T 1 v a1 2 3 1ia & YHEH 79IgR1 BT ST &1 3R Ay
&1 &9 7! TRIET gR 8T PR el & | BHR <20 H HfelT vare a1 a8 BTl

209



RAJYA SABHA [25 April, 2000]

SIYYUl o BB qUBlest & | b I uslest & dlel Y GoRI ®1 Al 1]
eI fopam T | 3 fo=m # wifsier Sifesrd gs ST 1 faaror 721 gan | S &1
far oft 5 IReR 39 TRE AT HA BT B S0 | ISP W TR @ Bl
firet <eT € Y GUR & IR # BIS IREgdT 39 IRER oI T8 2 iR 396 IR |
BIs I GATA1 21 fHa1 1 § 3R &9 TR © P TORT BIs Wi TIT4 377aeh!
A% Tl BT |

IuTeE (3 LA AR 37T T B |

Y s ST S HEIGY, A B V& § | SUATIHS RST T
81 AT TR ST b TAR GAR BRIDHH 1,T8 WRBR | R I8! ¢ b gfaxT
3TEART JISHT BT 4 81 B PV AR AR AT BR QLA ISR
TSR BT el B b B 31,3778 R. S 9., gareT, fiferad ded Wb &l
el B g BR T M FEd B Bls § | Iroflg et B AW a8 |
BCI3IN,SART St &1 M g81 A BCI8M, 59 IRE A WHHI B 1 98l I 59
FHRAT B AT 1 81T | AT SAP] T Gd ARPATSSS PR 1T, e
H M T ARG, dT SR gRIVI H & M I Ifh 39 WBH1 &l T/ < o7 4
PO B aTell 8] 8...(aYT)

JurTeer($h LA AgaE)): T HUAT FHI HRY |

it AT AR 3 Udh ggoid URYS & | 31d ggoi gRYS & a4l
S € | CIfehT I8 gg ol URYE &1 8,78 Ul 81 & | IT7di b 3ER il gg 8l &
Yd HOIGRI $,37P 9¢ H T 78l W UK § 7 ITD] <gHId PR U © |
AUH! Sl Y8 ggol URYE & SHH BH-HM g5 &-ReFS AM &
B, TIRD Y P B, TS TS ATHRT Sl REIS 8l MW E, I8N B....

Syawtegel (3t ELgA,agaeh): I8 MU P KA1 8 | 99 A B
féreRor g Y | 319 FHIE & 3R BT JJ 91 81 41 B8 QI |

N AR TR SIS S (AU Y0 R8T § | S WRPR I8 Gl
I o5 I8 ggor IRYS &7 B 3fR S IR § Big We I AT A1 it
g I B o T ifY € ST6) AT THRAT Bl A B b forw anfe anfe
AT HIATIIT B9 AN <@ I8 & b SIS IR 8 | i # Syqens Sft fhe gq

T AT AL TN P T | fb fohd=1 & ARPR ABTs -3}
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AHTS B el Urft § &R SH S UeT 3T 39 UeT Bl 91 el © | BH IS 8] A
{3 a1 vas 1 A1 &1 Wl 9u1 b 9 AP [EGRIT IS MY AL & uF A
erfey iR FHIe Bf a1 7 HIRTT IT HINEH DY 91 7 DI, RT I8 8
PHET 8 b 3T TR ¥ gafely BT & o et ot TR & iR e
SHIFT & RNT®T 9@ & 39 IRPR H ITd! i I 8! &,00 d 92U &
ATH G 37 T2 & {6 ORT 370 BT g5l 3R USHS RIS B % TaHe
SIS

JuRTTE eI (S LA AgaR)): 379 37T FHTK BN HUT |

i} AR A7 SIS Y S 91 ed Ve 8 SR g FRUer il geb g
T@ & TR S 4,39 g I Y 91 A I E | MIST S SRIOIRAT §
3MIP i1 e & e &A1 ...

JuTeae (3 g Agdad)): o oo oA | SIS Si, 3 FH

PN |

it AR =1 3T fAu | 9 31 GeNed R o X2 8, e
Y ST I 8, T 3T BITUIT,IMY TR Ih MY 8,30R PIs e a1 sl

IuraTeIe (3 S agach): 2 U gavd | d T8l § | ST, 37l
PHR T | TSI ST 31T FHTT DI |

37t AR 121 3AISTS: 3177 $HD! R Yl | gydTe SUGHIETE HBlad |

Sywurege (sft e agdd): Ria & € Sue R9E 9 T g9
fire &1 2189 € | You have to go early also. So, you will speak briefly, I
know.

DR. ARUN KUMAR SARMA (Assam): Mr. Chairman, Sir, I thank you
for giving me this opportunity to speak on the Motion of Thanks on the
President's Address. The President's Address is indicative of various
programmes of the Government. But the basic issues faced by our country, at
the present moment, are: the growing population and unemployment. I want
to know as to how the Government is planning to deal with these two
problems. No specific action plan was elaborated in the President's Address.
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I feel that these are the most burning issues now being faced by the country.
We must have some specific action plan to control our population. What we
have seen during the last fifty years is, there has been a tendency on the part of
the earlier Governments, taking foreign loans, allowing a lot of subsidies,
thereby affecting the work culture that we have had. It has nationalised
everything. There was a tendency to give Government employment in public
sector. The original work culture of the Indian population has gradually been
reduced, because we are giving opportunity to the population, because we are
providing subsidy, we are helping them through the different assistance
programmes of the Government. The people who were not able to earn even
their bread and butter, were also encouraged to increase the population.During
the Emergency, there was some specific action plan to control the population.
Subsequently, because of the appeasement policies of different Governments
and of the present Government no concrete action has been taken. Our
neighbouring country China has the largest population in the world. They are
coming down with a heavy hand to control the population. Probably, after 20
or 30 years India will surpass China so far as population is concerned. So far as
the unemployment problem is concerned, I have seen that every Government
makes a lot of declarations that so much employment will be created, that so
many lakhs of avenues will be created. But what do we see in the action plan?
What is the result? Many of the States declare that by 2005 all the villages
would be electrified. When 2005 comes, they may again declare that by 2010
all the villages would be electrified. Every year we listen about this kind of
propaganda and this kind of assurance. Now nobody believes in these things.
Making a declaration has become a routine work. There is only one issue on
which the President's Address was very clear, i.e. formation of a Commission
for reviewing the Constitution. I am not personally convinced that only the
Review Commission can give us a solution to all the problems. But at least, we
will have an introspection as to what needs to be done and what needs to be
carried out immediately for strengthening the system which could not deliver
the goods in the past. We need a system which can make our internal
governance effective. We need to strengthen our system so that we can deliver
the goods. Our Constitution is ambiguous. Our judiciary is ambiguous. There
are so many laws- which have become outdated. But we are still following
them. We are sticking to the original concept that what is going on is going on
in the right direction. When we have accepted globalization, we have gone in
for gradual reduction
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in subsidies. When the Government is reducing subsidies, at the same time,
they should see as to how we can better manage our internal affairs, internal
administration and research work which should be given the top most priority
so that there is effective competitiveness on the economic front, on the
commerce front and on the external affairs front. What is our internal
arrangement and what is our internal planning for this competition, there is
no mention of these things in any of the proposals of the Government. But we
are going very fast on the reduction in subsidies. There was some
commitment about a citizenship register. India is the only country today
where we do not have any register of citizens. How many citizens we have in
each State, how many foreigners have come to India under various
international agreements and how many of them have been granted
citizenship certificates, whether they are staying here or not, how many
foreigners have exceeded the time-limit, of their stay in India, there is no
record of these things. There was a proposal for bringing out a citizenship
register and also a scheme of work-permit to the non-citizens. But this time,
the President's Address has been silent on these issues.

Fourthly, about the North-Eastern region, it is very unfortunate that on
many occasions, various commitments have been made, but no action has
been taken. Whenever the Prime Minister or any Minister went to the North-
Eastern States, or, whenever there was some discussion in Parliament, there
had been some assurances; some commissions were formed, some task forces
were formed. During the last four years, probably, every Prime Minister has
visited the North-Eastern region, and after every visit, there have been some
declarations. But, as far as the implementation part is concerned, either at the
bureaucratic level or at some, other level, we have not seen the outcome of
these declarations. They are not even adequately reflected in the Budget. And
they are not adequately reflected in any policy matters. That is why whatever
we are saying gives a wrong impression to the people of the country. Even the
Home Minister says that they have come out with various measures for the
development of this region. The Government is propagating that a huge
amount of money has been sanctioned for the North-Eastern region; but it has
not gone to the people; it has been otherwise utilised. But it is also a hard fact
that most of the North-Eastern States are having financial problems. And, for
historical reasons, these States were created after the disintegration of the
earlier undivided Assam, and a lot of administrative units were created;
thereby, the requirement of the non-plan expenditure increased.
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Therefore, whatever money was given for development of the North-Eastern
States, approximately, 40 to 50 per cent of the Plan money has been diverted
for paying the salaries of the Government employees. The earlier
Governments did not take adequate measures and there has only been an
increase in the number of Government employees and public sector
employees. We must have a pragmatic view on the entire subject; more so,
when the North-Eastern region has become sensitive for ISI activities. In the
changed scenario, when the Government is putting more forces in the
Kashmir region, on the India-Pakistan border, the ISI is taking advantage of
the situation. They have found that the North-Eastern region will be a suitable
ground for them, and they are taking the help of the militants operating in that
region. These militants are being trained by them. They are financed by them.
And the Pakistani Embassy in Bangladesh is directly involved in helping the
ULFA and the other militant groups. The Chief Minister made a statement in
the Assam Assembly about this fact that the ISI has been going in a big way to
destabilise India through the corridors of the North-Eastern region. The State
Government has gathered a lot of evidence from the apprehended ISI agents
and also from various other sources. That is why it is a very serious issue. If we
don't take adequate steps, then they will succeed in disintegrating India through
the North-Eastern region.

Then, as regards the immigration problem, the Home Ministry has stated
in a report that in the 36 Assembly constituencies of Assam, the Bangladeshi
immigrants have become a majority. This has been mentioned in a report of
the Home Ministry. Immigration is going on at an alarming rate. The border
has not yet been checked. Very little action has been taken to curb illegal
immigration and also to debar these immigrants who have already attained the
voting rights with their names on the voters' list. Should we not debar them so
that the political destiny of the indigenous population in those areas is taken
care of? Our Constitution, our laws, could not provide adequate security and
adequate safeguards to preserve the identity of the various ethnic groups in
the past. That is why I plead that the Government should come forward with a
specific action plan to curb this continued illegal migration from across the
border.

There is another issue. The Prime Minister made several declarations in
his last visit to Shillong. But after his return to Delhi, only one issue has got
reflected in the Budget. That was regarding establishment of 450 ITIs.
Barring that, not a single of his declarations has got projected in the Budget
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or in any other subsequent policy pronouncements. The Prime Minister's
package had also envisaged that the Guwahati Airport will be converted into
an international airport and that Guwahati will become the regional hub of
activities. It is a pity that till today there is no evening flight either from Delhi
or from Guwahati. Also, for going to man} parts of the North-East, we have to
fly through Calcutta. Even for going to some parts of Assam like Dibrugarh
and Jorhat, we have to fly from Calcutta. Guwahati is the nerve-centre and
the gateway to the North-East. Till today, these airlines have not taken action
to make Guwahati the regional hub of their activities so that regional
connectivity is there. I can give one example.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): No. The
Minister is taking note of it. You go to the next point and then wind up. The
Minister is here and he is taking more of your points about airlines
connectivity.

DR. ARUN KUMAR SARMA : There is one more issue and that is
about the Assam Accord. The Assam Accord was signed so that we could
have a solution to the long-pending issue of migration. There was a six-year
long agitation on the basis of which there was a tripartite discussion between
the AASU, the Asom Gana Parishad, the Government of Assam and the
Government of India. But, till today, the successive Governments have
ignored the implementation aspect of the Assam Accord. That is why the
problem in Assam as well as in the other parts of the North-Eastern Region
has not been properly attended to. The Assam Accord addresses a lot of issues
that should be dealt with for maintaining the integrity and the unity of India. I
hope the Government will take appropriate steps for the implementation of
the Assam Accord, which is vital for the maintenance of the unity and the
integrity of the country.

There is another issue. Sir, the North-Eastern Region is bounded by
98% of its boundary with the neighbouring countries. Only two per cent of the
North-Eastern Border is linked with the mainland. It is a hard fact that
Bhutan, Bangladesh, Myanmar and some other countries are giving help and
shelter to the extremist outfits in those countries. As a result, irrespective of
whatever we may say that it is a law and order situation and so on, the
international agencies, through the corridors of these neighbouring countries.
are trying to destabilise our country. There was a news item today in the
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Hindustan Times that the King of Bhutan has not only had talks with ULFA,
but he has visited the ULFA camps, he has taken dinner with them and he has
been directly helping the extremist outfits of Assam. If that is the situation...

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): This will be
looked into. But normally, we do not mention the Heads of States of foreign
countries. Anyway, you have" made your point.

DR. ARUN KUMAR SHARMA : Sir, it is about our external affairs.
We are having friendly relations with Bhutan. We are giving some financial
aid for the development of industry in Bhutan. Why our External Affairs
Ministry could not take up this matter adequately with the Government of
Bhutan? Simply saying that the North-Eastern region is insurgency-prop-area,
that the State Governments are ineffective and they do not help, will . solve the
problem. The problem lies across the international border and not within the
North Eastern region. This fact has not been realised.

There is a tendency to blame the State Governments for not doing
enough to maintain law and order. In fact, it is the other way round.

Thank you very much for giving me this opportunity.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, I rise to
support the Motion conveying thanks to the President or addressing the Joint
Session. Sir, it is a document consisting of Government policies and
programmes. This document raises a lot of hopes and equal apprehensions.

Sir, I touch upon some three-four important aspects of the speech. In his
Address, the President has said that with more vigour, the Government would
implement the reforms effectively. Sir, reforms presuppose some hard
decisions. It is true, and everybody can envisage that. But hard decisions
should not be selective, especially when it affects the incerests of the poorer
sections of the community.

Sir, the Finance Minister always says that because of successive
Governments, the deficit has been accumulating, that is the real enemy of the
economy and that has to be curbed and balance These are all true. Sir, with
regard to disinvestment of the public sector undertakings, the Government has
totally failed to mobilise resources, as they have promised. With regard to
improving the base of taxation, they should have done it effectively through
the taxation system, widening the tax net. Instead of doing all these things, it

216



[25 April, 2000] RAJYA SABHA

is rather undesirable, especially at this juncture, to hit the poor by cutting
down the subsidies. That is what the Finance Minister has chosen to do, that
too, without consulting anybody. I wonder why the Finance Minister has
included it in the Budget. He could have conveyed it at the CMs' meeting. He
could have taken them into confidence. Ultimately, it is the Chief Ministers
who have to implement all these at the grassroots level. Sir, this Finance
Minister has not done that. Sir, reforms, I should say, should start from the
Government. He said, "The Government shall pursue resolutely the objective
of downsizing the Government and preparing the road map for the purpose.'
He said this in the Budget Speech. Sir, what are the efforts the Government
has initiated in order to downsize the Government?

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): We are
discussing the Motion of Thanks on the President's Address. You have to
keep in view your time.

SHRI C. RAMACHANDRAIAH: Sir, whatever the President has said,
that is the policy and programme of the Government. I do not think there is
any difference between the President's Address and the Government's policy.
1 do not think, Sir, in our democracy, such things will arise.

Sir, recently, Mr. Arun Shourie, the Minister for Planning, has made a
disclosure.

It has been said that the so-called downsizing unlike charity seems never
to begin at home, the number of the top officials of the Central Government
who are supposedly responsible for implementing the Government policies |,
including to reduce the size of the Government, from Secretaries at the apex
down to the Deputy Secretary, it rose from 2340 to 2870. It is a 22 per cent
increase from February 1997 to February 2000. Sir, the number of Secretaries
has gone up from 110 to 150, Additional Secretaries from 95 to 105 and Joint
Secretaries from 368 to 444. This is the statement given by Mr. Arun Shourie
published in an economic and political weekly. They have quoted Mr.
Shourie and the Finance Ministry. Sir, what are the steps that have been
initiated by the Government to reduce its own expenditure? You see that this
is within their domain. They should have initiated all these efforts. They have
increased the Cabinet strength to 80 and odd. This reflects that the
Government itself has no sincerity or good faith for doing it. There is a lot of
absurdity in the Ministries and the Departments. Sir, I am told that the
Ministry of Agriculture has got four Secretaries, the Ministry of
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Rural Areas has got two Secretaries, the Ministry of Consumer Affairs &
Distribution has got three Secretaries - one is in-charge of sugar and one is in-
charge of edible oil. What for are all these people here with all their
paraphernalia? Ultimately, these functions come within the domain of the
State Governments and they have to perform because they are answerable to
the people. Why do you have such a huge Government machinery here,
making all the CMs to knock at the doors of the Central Government on every
issue? These are the things which the Government has to take note of. The
Government with all sincerity should have austerity measures to control the
Government expenditure. Instead of doing that it is not fair on the part of the
Government to cut food subsidy at this juncture which the nation is facing.

Now, I come to the reforms. Sir, we support the reforms because there
is a total change in the international economic scenario. So, we do not want to
isolate ourselves from the comity of nations which the people believe have
developed due to these reforms. We also want to have development. So, we
will have to have these reforms. But, these reforms should not strike at the
roots of the economic fundamentals. The Government should keep this in
mind. Sir, the history is that the economies of the so-called Asian Tigers have
collapsed. But, it does not have adverse impacts on the Indian economy
because of the strong fundamentals of our economy. Sir, recently 700 and odd
items have been placed on the OGL whether under the GATT or the WTO or
whatever is there and they include agricultural products. What will be the fate
of the Indian farmers and the Indian industry? Sir, the products that are being
produced by the small scale sector in the country are not competitive as
compared to the Western countries in quality and productivity. It is true and
nobody can deny it. But, after this decision they will make the indian market a
dumping yard. Can we compete with them? So, at least the Government should
create a level playing field for our industries, for our entrepreneurs. Till that
transition period is over, the Government should have some protection policy.
Otherwise, there is going to be an industrial and economic chaos in the
country. The Government must keep it in mind. We strongly advocate
reforms. We are supporting the reforms. But that does not mean that they can
destroy the fundamentals of the economy which have been built up over the
past five decades. Sir, one more thing is this. Unfortunately, whatever
decision the Government takes, becomes a controversial one. Of course, there
are persons who want to make everything controversial. I do not want to go
into that. But their own people are
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accusing. Their own allies are accusing. What prevents the NDA Government
from taking their own allies - leave alone the Opposition or the nation - into
confidence? Recently, you have hiked the prices of foodgrains. Have you taken
the Chief Ministers into confidence? You should have taken them into
confidence. Sir, if any hard decision is to be implemented in our State - 1 am
saying this with all the authority at my command - first, we take the people
into confidence. First, we tell them that these are the facts; this decision is
inevitable and you have to bear it. First, we prepare them mentally and then we
take a decision. Nobody knows what decision you are going to take on a fine
morning. Today there is an increase in the price of on one item; and tomorrow
there is an increase in the price of some other item. These are all things which
does not go well with the people of this country and the nation. The President's
Address claims, "The Government is fully committed to preserving and further
strengthening the secular ethos of our country." During his last Address also,
the President made the same statement. The same thing was repeated in the
last Address also. Let us have an introspection. Are we really true to the
statement made? Why? Everyday, we are reading about the incidents of attacks
on minorities and dalits. The communal forces, especially, -1 am sorry to say -
after the advent of the NDA Government, have become emboldened and they
have been indulging in all these activities. I advise the Government to be firm
in dealing with such — if I may call them so - outfits of the BJP. They may
deny it. But that is what they are doing. I wanted to put a supplementary in the
morning, but the Chair did not allow me. i want to know whether the NDA
Government wanted to treat secularism as a basic feature of the Constitution. 1
wanted to pose this question in the morning. The apprehension in the minds of
the people, to that extent, is because they are having a doubt in this regard. We
are reading a lot of material in the newspapers - if we attach any credence to
newspaper reports - that attempts are being made to saffronise the
administration. The Leader of the RSS wants that the Advisers to the Prime
Minister on the Economic Council should be removed. Who are they to
interfere with the Prime Minister Office's appointments? The appointments to
the ICHR, the Indian Institute of Advance Studies, and the Nehru Yuvak
Kendra, have all . become controversial. There is a lot of halla-gulla. Sir, even
the Ambedkar Foundation has not been speared. Why do you create such a
controversy with regard to appointments? The Prime Minister has gone on
record, both inside and outside the House, saying that as far as the temple
construction is
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concerned, they will abide by the verdict of the Supreme Court. Recently,
some important personalities of the VHP had said, "Irrespective of the
judgment of the Supreme Court, we will go ahead with the construction."

Can I call it a religious or a cultural terrorism, Sir? I can't search for
another word. Can you disown this organisation? Some leaders of the ruling
front are members of this organization. Nobody can deny that they are not the
outfits of this organization. Sir, what I am trying to advise is, we have got a
different responsibility, as compared to the other gentlemen there. We want
that the Government should continue with secular ethos; develop the country,
provide political stability and initiate efforts in that direction.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): I think, you
are winding up now....(Interruptions)...

SHRI C. RAMACHANDRAIAH: No, no, Sir. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI):  You have
already consumed your time. So, you have to wind up.

SHRI C. RAMACHANDRATIAH: Only two-three minutes more, Sir. So
far as devolution of funds is concerned, the Sarkaria Commission has
recommended for devolution of 50 per cent of the funds to the States. The
functions of the States have been increasing. Various subjects have been
entrusted to the States. Andhra Pradesh is one of the States which has been
demanding for allocation of more funds. The Finance Minister has agreed for
allocation of funds to the tune of 29 per cent. Recently, in a CMs' meeting
also, he had agreed to it. In the Budget speech also, he said, "I will come out
with a Bill for provision of allocation of funds to the tune of 29 per cent" Sir,
very intelligently, it has been changed from gross receipts to net receipts. We
have been pleading with him that this deficit of the States has to be made good.
Till now, the Finance Minister has not given any assurance. I request the
Government to take this aspect into consideration because the Bill which was
introduced is also for net receipts - 29 per cent of the net receipts, not gross
receipts. He said that the recommendations of the 11th Finance commission
have also been accepted. It is an interim report which is yet to be laid on the
Table of the House.

Sir, 1 would like to give one more suggestion, and then I will conclude.
Unless our anti-dumping mechanism is made more effective, there is going to
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be a danger of dumping of various products. Today, the Minister may say that
we have been armed with levying of customs duties, excise duties so as to
bring those products at par with Indian products. But, once we have signed the
WTO, and once we removed the Quantitative Restrictions, in due course of
time, the Government may also lose those powers. These are the impending
dangers. Of course, I don't advocate that you go slow with reforms process.
You go, but be realistic, be pragmatic. Ultimately the objective of the reforms
is to improve the economic conditions of the people, improve the health of the
economy. Sp, these aspects have to be taken care of. Thank you, Sir.

I (37 et TR agdd): s 9 AR qrrsife |
39T A1 fATe &1 99 § | 3179 A1 <14 e H 1 98 8 b8 ol |

it Y ARTSIHSATRTSRYT): g=dTs Halad, sl Idla (&b 4 U8
3oy firerdt € i T Irsgufer St & SIfTHor IR Ty Ugel diel T o,39
Feorde IR el U BT Ugel dIeiT T Wb 3 TR UR a8l 98 21, g4lely
HiepT TET AT | 31T 39 MY & | 31d a1 <% 3179 g a3, o
I, e a1 gd B SIS |

IyauTeas (31 et 1 agdd): IR g9 gERT Ay o € 8k
1 39 4w R gl & ol 9gd IR Hqd B 2 |

At N ARt WA IR 91 ¥ Ugd @A RO |
..(TAYM)... FEIST, T FaH U8l Q9 Bl SHAMTP HelIq & gR § Il
TS § | IISUTT ST =1 37 SIFHHTOT 7 U= 17 H 3MRax H FaT 2.

It says, "There has been a general upward trend in stock indices,
primarily due to the revival in the industrial sector."

H g9d IR H gl aredl § b sefgad daex &l Ragad 3R ¢S
AT B, 38ReTel Rarsdel UheH 31 & | 99 dF ARGR 9 91d Bl Tl
Ff, H AT €, WK TG IR IR T geit S | I8 wEAr aredl §
b ARY T H TSt feTs S @1 ofeTs 781 & | 34T 34X H1g 7 Bal fb e
U BICT AT S & | g8f SIRHA...
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AR, 379 H GRDPR DI TUI %S SISl P IR H G A8 g b 3R
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IuRrTeder (3ft S TAgaR)): 31Ty 317 Bl a1 Bls Q1Y | 374 3R
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TAR G -GN | 97 81 STel Ahal, B8R S H 9167 781 STl Aebdll qiferar

Efﬂﬂ?gﬁ?\ﬂlhlfhl IRPT STThR FHT ST, AT DORAT IS, dg DT IS T |
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SHRI CO. POULOSE (Kerala): Sir, moving the Motion of Thanks on
the President's Address, Mr. Naidu described the speech made by the
President as inspiring. I do not subscribe to that view. Several policy
directives, which were presented by the President, have led to disappointment
in the minds of wide spectrum of workers of the country.

The working class is the most productive sector of this country. They
are creating wealth for the nation. But, how their problems are being dealt
with by the Government? 1 give you some examples. In order to make the
public sector attractive to the prospective buyers, various steps like closing
down of the so-called unviable units, capital restructuring, bifurcation of
companies, etc. are being resorted to by the Government. Another retrograde
step in this direction is the reduction in the number of employees. Such
reduction is actually carried out through the notorious means of allurement
coupled, with an element of arms-twisting. Today the slogan is: "Take VRS
or face retrenchment.”" That is the order of the day. The sick units have
become more vulnerable in the current spate of attacks.

The Government have initiated the dangerous move of repeal of SICA.
Such a step is obviously to enable the Government -- in the case of public
sector -- and the owners - in the case of private sector - to close-down the
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sick units merely by administrative orders. Anti-public sector policies
pursued by the Government are at their peak. It is the PSU employees, who
are the worst affected, on the question of their service conditions and trade
union rights. There is non-payment or irregular payment of salaries. Anti-
workers guidelines are adversely affecting effective negotiations along with
re-imposition of the ban on wage negotiations.

Rampant contractualisalion of permanent and perennial jobs is being
resorted to.The new condition that a new wage agreement must be for ten
years has posed a big threat to the interests of the workers of this country.

The Government has conceded a second National Commission on
Labour, comprising of a chosen few, who are pro-employers. The terms of
reference have only one objective i.e. dovetailing the existing labour laws
with the requirements of the employers and the MNCs, fitting in with
liberalisation and globalisation policies and measures. The Government has
declared its intention to bring forth elaborate amendments to the Trade Union
Act, severely restricting the workers' right to organise and unionise. Recently
there has been an announcement that the Government is considering the
question of "where the hire and fire policy can be permitted and where it
should not be permitted."Thus, the Government is surely contemplating to
usher in the return of a jungle raj in industrial relations. Many of the labour
laws are not being properly implemented. Many Acts are to be updated, but
they are not being done. For example, the Payment of Bonus Act, because of
qualifying clauses and ceiling clauses, a majority of the workers are out of the
purview of the Act. I can cite many examples.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Paulose,
now you have to wind up.

SHRI CO. PAULOSE: Only one sentence. The Contract Labour
Abolition Act, the ESI Act, the EPF Act, the Minimum Wages Act, are the
few Acts which need urgent revision, in order to protect the interest of the
workers. Thank you.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. M.P.A.
Samad Samadani. Five minutes.

SHRI M.P.A. SAMAD SAMADANI (Kerala): Mr. Vice-Chairman, Sir,
! am thankful to you for permitting me to participate in this very important
discussion. Sir, I am here to thank the hon. President for his Address. At the
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same time, I want to share certain sentiments of disagreement over the spirit
and details of the Address delivered by the hon. President. I am sorry to state
that the Address lacks conviction and a strong will regarding the basic problems
facing the country. For example, poverty, unemployment, illiteracy, health and
sanitary conditions. These are essential things for a healthy life, especially, the
village life. There is no clear-cut view regarding these very important issues.
Ultimately, health care and education have not been seriously looked into.
Nowadays, very serious problems are being faced by the people of rural
India. Urbanisation is in vast scale. Migration is taking place from the
villages to the cities. As a result of this,, slums are coming up and posing a
problem to the life in the city. When we look into the economic aspect of the
national life, there is the entry of multinational companies, acquisition of
Indian companies has become a very serious problem, the economic
sovereignty is facing a challenge. There are so many threats to the economic
sovereignty of the country. Economic slavery is approaching the country.
Sometimes cultural slavery is more dangerous than political slavery. There are
already signs in the national life which are symbols of this kind of slavery.
They are going to come. The Government is allowing foreign companies in
the insurance sector. Earlier, the colonial powers had a sway on the society of
India. After the freedom struggle, we had defeated them. India had declared
itself free. Those colonial powers are trying to take our nation to that kind of
slavery again. Privatisation is again there, with all seriousness. It has appeared
with a new vigour. Even Indian airports are not free from this. Leasing of our
airports to the private operators will be, in fact, a challenge to the security of
the nation.

Sir, there is a kind of intolerance everywhere that has to be fought
vigorously and courageously by the Government. There are certain forces and
centres in the country which are dictating what others should wear, what they
should eat, what they should read and how they should think. They are
imposing on others such kind of a political hegemony. Even girls were
attacked in this country for wearing Western dress. This is a kind of facism.
This kind of facism has already appeared on the national scene.
Communalising various spheres of the cultural life of the country has become
a challenge to the secular character of the country. There is an intentional
move to distort the history, to re-write the history of the country. The history
of every nation is a part of the common tradition. It is a useful memory. It
cannot become a dreadful memory and a punishment. There is a couplet.
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If the memory of the past is re-written in such a way that it will become
a punishment for the present-day society, the country will not be able to
afford that kind of a situation. Serious steps are to be taken against such re-
writing of history.

Another important issue....

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): I want to move
on to the other poet.

SHRI M.P.A. SAMAD SAMADANI: Let me finish, Sir. I am not
taking much time. Another important issue is regarding the minorities.
Minorities' freedom is actually a very important part of the national life.
Every country, every progressive country, in the world has acknowledged it.
Even the UN Charter has given its own importance to the minorities' rights.
But throughout the country, in certain centres, attacks are going on against the
minorities. Their life, their culture, their religious freedom, everything is
being challenged. Articles 14 to 16 of the Constitution are regarding the
minorities. Again, Articles 25 to 30 are regarding the minorities. I am not
quoting them here. But everything is concerned with the minorities. The
Government should come forward to check those atrocities, those attacks
against the minorities and whoever raises his hand against the security of the
minorities and the national diversity has to be checked by the Government.

Sir, finally, I would like to add one issue and that is about the
Constitution review. The Constitution was framed after the freedom struggle
and the spirit of the freedom struggle is there in the Constitution. Instead of
that, now, party politics is going to become the inspiration for this kind of
new effort. Instead of the freedom struggle, if party politics is put in its place,
we can very well imagine what the result of this kind of activity will be.
Never has the Constitution failed in the country. It is only the implementation
that has failed. Improvement of the quality of life is more important than re-
writing, reviewing, the Constitution. I would like to quote Dr. Rajendra
Prasad, a former President of India. He once said: "Whatever the Constitution
may or may not provide, the welfare of the country will depend on the way in
which the country is administered.” The way in which the country is
administered is very important. The implementation is more important...
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THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Please
conclude now.

SHRI M.P.A. SAMAD SAMADANI: Dr. Rajendra Prasad continues to
say,..

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): I think people
have got your point.

SHRI M.P.A.SAMAD SAMADANI: I am concluding, Sir. This is an
occasion when India has to find its real place in the world arena of nations. I
conclude by quoting from Igbal, the world-renowned Indian poet:
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So, a period has come for India to find its own self in the arena of
nations. Thank you.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Shri Narayana
Reddy. Thereafter, Mr. Praful Patel. Mr. Reddy, you will not take more than
five minutes, in any case.

DR. C. NARAYANA REDDY (NOMINATED): Mr. Vice-Chairman,
Sir, I appreciate your propriety for the continuity from poet to poet. The hon.
President of India, in his Address, has touched upon several important
subjects bearing on social, economic, political, technological and cultural
aspects. Here, I would like to confine myself to language, culture, and, if time
permits, child welfare also. Sir, I am abridging my speech in view of paucity
of time, as a mighty elephant in a circus moves on a stool. So, let me offer a
few observations.

The hon. President, in his Address, has said: "It is now our
responsibility to transform our democracy into an effective instrument for the
economic, social and cultural development of every Indian." It is heartening
to note that-- for the first time, I think culture is clubbed with social and
economic development.
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I am immensely happy that there is a specific mention of the cultural
development. I would like to remind the august House that the motto of the
Ministry of Culture is: " Culture is the identity of a nation." Ours is a great
nation with diversity and multiplicity in all fields. This diversity has given to
our country a treasure of many cultural forms. For example, I may tell about
dance. We have Bharatanatyam, Kuchipudi, Kathakali, Kathak, Odissi,
Manipuri, Mohiniyattam and many other great dance styles. Nowhere in the
world such a brilliant diversity is there. Let us be proud of our cultural
heritage and do the needful. Similar is the case with music, sculpture,
paintings, folk arts and tribal arts. We are indeed proud of our cultural
heritage. As I have just now mentioned, there is an indirect threat to this
heritage due to a variety of reasons. It is high time that we took concrete steps
to preserve and promote our culture. It is surprising that no clear programme
has been announced by any of the successive Governments to effectively
preserve our cultural heritage and cultural values. However, I must express
my sense of appreciation at the formation of a separate Ministry for Culture,
Youth Affairs and Sports. I consider this as a sign of the Government's
determination to promote culture of our country in all its splendour.

Now, I come to language and computer. Language is an important
component of culture. It plays a vital role in the development of society in all
fields. India is a treasure house of many languages—ancient as well as
modern. Today, language plays a very significant role even in the
technological development. It is a very healthy sign that the hon. President's
speech has a reference to promotion of information technology through
computerisation. The element of computerisation is all pervading. According
to our mythology, we passed through Krita, Treta and Dwapara Yugas, and
now, we are in Kaliyuga. I feel like naming the Kaliyuga as Computer Yuga
in a positive sense.

To my question on S5th March, 1999, the hon. Minister of HRD, Dr.
Murli Manohar Joshi, has detailed various measures being taken by the
Government under the programme of technology development for Indian
languages. I may mention in this context that recently, the Ministry of Human
Resource Development has constituted a Committee of experts at the national
level to discuss and formulate ways and means to develop Indian languages
on par with English. The first meeting has very useful discussions. It is
indeed commendable that special efforts are being made to develop necessary
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software to facilitate the use of Indian languages in computers. It is learnt
that work in Hindi, Tamil, Marathi and Konkani languages is in progress.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Dr. Reddy, you
have already taken six minutes.

DR. C. NARAYANA REDDY: Then I will come to the last point, that
is, the National Co. .mission on Children. I should not leave the child welfare.
It is a major and positive measure in the direction of child welfare. Even after
more than 50 years of independence, we still have the undesirable practice of
child labour. In fact, we need efforts on massive scale to better the conditions
of our children, particularly from the poorer sections of society. We must
evince much care on their education, health, food and general well-being. It is
gratifying to note that 'Sarva Siksha Abhiyan' contemplates compulsory
education of children of the age group of six to fourteen years. While
concluding, I would like to give expression to my feelings on the
Commissions.

Sir, I would like to give expression to my feelings on the constitution of
committees and commissions to enquire into the various aspects and make
recommendations. They are welcome. But in my view, a follow-up action is
equally important. Unless the recommendations are carefully studied and
implemented, all the exercise on the subject goes waste. I am reminded of the
famous lines of the English poet, Longfellow. I generally conclude my speech
with a quotation from either my poem, or, somebody else's poem. Now, I am
switching over to an English poet to substantiate my view. I quote: "I shot an
arrow into the air, it fell to earth I know not where." Constitution of a
committee, or, a commission, Sir, is like shooting an arrow into the air. The
arrow has to hit the target, otherwise, no purpose is served. I would, therefore,
plead for the implementation of the recommendations of the Commission.
Thank you.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Praful
Patel.

AN HON. MEMBER: Sir, it is his maiden speech.

THE VICE CHAIRMAN (SHRI T.N. CHATURVEDI): That is why I
have not reminded him of the time, though I know that he will get more time
in future.

SHRI PRAFUL MANOHARBHAI PATEL (Maharashtra): Sir, it is my
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maiden speech in this House. I rise to speak on the Motion of Thanks on the
President's Address. My colleague, Shri Yadav, has rightly pointed out that it
is my maiden speech in this House. I was earlier...(Interruptions)...

THE VICE CHAIRMAN (SHRI T.N. CHATURVEDI): This House is
only concerned with your maiden speech in this House.

SHRI PRAFUL MANOHARBHAI PATEL: I am very proud and
honoured to be a Member of this august House. The President's Address, Sir,
is a policy statement, or, a document of the Vajpayee Government. I have
heard many speeches here. Unfortunately, I was not a Member of the House
when the hon. President addressed both the Houses. But having followed what
this Government had done in its earlier avatar, when it .was once in power for
13 months, and before that for 13 days - it is its third term now -1 cannot but
help make a few observations. This country is a great country and it has seen
more than 53 years of independence. On the one side, we have made very
laudable progress in the field of science and technology, in the field of
industrialisation and in the field of rural development. We have also maintained
a democratic set up and strengthened it from time to time. That is why, we see
a free and fair India today. But, on the other hand, we also see the suffferings
and the hardships which an enormous number of our people are facing today.
The drought in Gujarat or in Rajasthan, are a few examples of the kind of
hardships which our people face even today. It is very shocking, very
disheartening and very disquieting that crores and crores of people, whether it
is in Gujarat or Rajasthan, are facing a lot of hardships. In many other areas,
there may not be a drought today, but life, in general, for the common man is
filled with hardships. I come from the State of Maharashtra which is supposed
to be the most industrialised State. It is supposed to be the most advanced
State, in terms of administration and what not. Even in a State like
Maharashtra, I can cite examples of many areas like my erstwhile
constitutency which I represented in the Lok Sabha, i.e. Vidarbha, district of
Bhandara, a new district called Gondia and the adjoining district of
Ghadchiroli. I can narrate instances of village after village where you would
not find an all-weather road, and basic facilities like education and health care
are simply a distant dream. When I can quote such kind of instances in my
State of Maharashtra, I can well imagine the plight and misery of the crores
and crores of people in various remote parts of the country and various States
which have not yet been able to get the fruits of development at their
doorsteps.

232



[25 April, 2000] RAJYA SABHA

4.00 P.M.

Therefore, what is happening in Rajasthan or Gujarat is very
important. Yesterday, I saw a very moving scene on the television. I think this
is just the beginning of the problems. We are going to face the real problems
of drought in the coming days, in the coming months, when the heat is going
to increase, when the water level will be going down further, when our
brothers and sisters are really going to face immense hardships. I think it is
something which all of us should collectively address as a national issue, as a
national problem, arid not in a partisan manner. If you go down the lane by 53
years and look at the way in which the problems developed, you will find that,
on the one hand, we have collectively gone further, we have gone forward,
we have done immense good to the people of our country and, on the other,
we have not been able to address these problems collectively and we have not
been able to put our heads together, foresee and plan something about such
national calamities, be it the cyclone, in Orissa, be it the earthquake a few
years ago in Latur in Maharashtra, be it the drought this year in Rajasthan and
Gujarat. I think this is a problem which has been occurring, time and again, in
various parts of the country. Yet, no Government, in the past or in the present,
has really collectively put its resources together. Usually, when a calamity
occurs, the Central Government will talk about relief. Eventually, it will say,
"the subject has to be handled by the State". The State Government will say,
"Yes, it is our problem. It is happening in our State. Our people are suffering.
But we don't have the resources. We don't have the infrastructure. We depend
on the Central Government and request them to give us adequate support”.
This kind of see-saw is just passing on the buck from one side to the other.
This is a regular feature and as a result, as a consequence, it is the people of
our country, the poor people of our country, who face the hardships. 1 think
this is something which all of us should collectively address in a non-partisan
manner and we should solve these problems collectively.

In this context, we must also appreciate that there is a distinct divide
in this country. I am a person leading a righteous life. My friends here may
not be very happy when I say that. Of course, private sector enterprise,
modern mind and modern approach for solving the problems are a must. But,
at the same time, one cannot just brush the other problems under the carpet.
Ultimately, if we are not able to give them the basic necessities of life, no
matter how much we talk about development and advancement, no matter
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how much we talk about opening up the world, we will not be doing justice to
our people. Therefore, we have to suppor them; we have to give them relief;
we have to give them succour. In the light of all these things, the Government
has increased the prices of various essential items and reduced the subsidies
available to our farmers and the poor people through the public distribution
network. All these things cannot be looked into through a normal budgetary
exercise where, just because the Government has to balance the debit side and
the credit side and, therefore, the money is not available, you pass on the
burden to the common man. I think a more serious view has to be adopted. A
more cool and calculated approach to the issue of supporting the common
man of India will have to be adopted by the Government. Therefore, it is
disheartening. I recall for a moment that when Mr. Vajpayee, when he was
the Leader of the Opposition in the other House, used to talk one had an
opportunity to listen to him. One had an opportunity to listen to all the
stalwarts sitting on this side nowadays. Then I was on the other side, on the
Congress benches. One always used to listen to the other side. Now, of
course, fortunately, I don't have the compulsions of supporting this side or
that side.
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with a sense of pride in nationalism. Therefore, we talk about the issues before
the nation. We do not talk about partisan issues. We do not talk about the
Government issues or the Opposition issues. So, I think this issue has to be
resolved. It is not an ordinary problem for a country having a population of
hundred crores. It is easy to talk in numbers. We are almost one-sixth of the
global population. And for a poor country like ours, with a population size of
as big as one-sixth of the humanity, and where, out of that; almost 30% of the
people even today are living below the poverty line, I think these are very
serious issues; very serious concerns. I would definitely request the
Government of the day and all of us here, collectively, to take a non-partisan
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approach and to see that the basic issues which are core and fundamental to
the well-being of the common man of India, are addressed. Fortunately, Dr.
Manmohan Singh has just arrived here. I heard his great Budget Speech in
1991. It was my first appearance in the House and I had the opportunity to
listen to such a great stalwart of our times. I remember — just for your
information, since you have come now-I told our friends that I am the rightist
man. I supported all what you said then. I suppported and felt happy that a
new vision and a new dymanism was available to us at that time. And, at that
time, you said - I am coming back to the basic issue- what I am proposing
today, the fruits of that will not be visible in one or two years, but it would be
visible over a period of five years. May I remind you that that Budget Speech
was made in 1991, and now it is 2000. Almost ten years have passed and I do
not think that even in another ten years, we would be able to achieve even
half of what you had proposed or thought of then. Whatever may be the
reasons. I am not critical of your polices. I am only trying to say that under
the situation, as it exists today, when you talked of liberalisation and opening
up, we suddenly thought that the public sector was a bad word and we said
"let us put a cap on what was being done in the public sector; let us open up
everything for the private sector." We talked of building new highways, we
talked of building new ports, airports, power stations, just everything, which
has been, as I see, again reflected in the President's Address. Here also, we
talked of highways, power stations, ports and what not. Most importantly,
they will also cover policies meant for improving the performance of key
infrastructure sectors,, namely, power, roads, railways, ports, civil aviation,
telecommunication and petroleum. I think Government after Government just
says this. But what has actually happened? Ten years have passed and I do
not see a single new airport coming up. I do not see even one kilometre of
expressway or highway, which we talked, of being constructed. Nothing has
happened. As you know, all these things are done only on paper. On the other
hand, the public sector was adding capacity, in whatever way, rightly or
wrongly; it may not be the most efficient, but atleast, capacity is being added.
On the other side, we are seeing that there is complete disarray, or, I would
say, no planning or no foresight which is worth mentioning, which will give
tangible results. I, therefore, look at these areas very seriously. The economy
must grow. New infrastructural projects must come up. But we have not got
the desired results, though our intentions were right, though our direction was
right. 1do not think it has yielded the desired results. What
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went wrong? Where is the red-tape? Where is the lack of will? Where is the
lack of planning? I think we all will have to address these issues collectively.
Sir, I would also like to mention the issue of employment. I think Government
after Government has been talking of employment. When I was in the other
House, i.e. Lok Sabha, then, Mr. Vajpayee's Government also talked of
creating, I think, almost a crore of jobs a year. Different Governments
whether it was the Congress Government or any other Government and
everybody is saying that employment must be generated. But how is
employment going to be generated? On the one hand, we are talking of
opening up the economy. It is fair enough. It is necessary under the present
situation. You cannot live isolated in the world. You have to integrate the
economy and live and co-exist with the other people. But at the same time,
there is no great industrial thrust in the last five years. Most of the industries
which are, in fact, operating are operating at half the capacity. Most of the
public sector undertakings are already on the verge of closure. We are talking
of disinvestment. That is good enough. But that is going to come later. Today
where is the employment which is being generated? We are talking of
information technology. We need it. We need a new emphasis. We need new
technology to come. We have to come on par with the rest of the world. But
where is the employment coming from the IT sector? Young boys and girls
who were earlier employed in other sectors are switching over to the IT sector
or the normal increase in our population is being absorbed. Basically, when,
we talk of creating wider employment and creating employment to counter
unemployment which is already existing, I do not see any major area of thrust
which has been shown by this Government. I would now like to come to the
basic issue which was touched upon the President in his Address. In the first
paragraph of the President's Address the Government has shown its desire to
go in for a Constitution Review Commission. My party and myself are
opposed to any basic change in the Constitutional structure. Dr. Ambedkar
has given us the Constitution. It has been working for the last 53 years. But, at
the same time, some amendments and certain changes have been made from
time to time in the last 50 years. There was a conscious decision taken by my
party when Shri Sangma was asked to join the Constitution Review
Commission. I would like to reiterate that this decision was taken after a very,
very conscious and serious view that no basic alteration to the structure of our
Constitution would be permitted and that is why Shri Sangma chose to
become a member of the Commission. Sir,
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in the last 53 years our country has undergone tremendous changes. What was
envisaged in the past by Dr. Ambedkar and our founding fathers of our
Constitution has undergone tremendous changes. They definitely saw certain
things. But those things as of now are quite different. Therefore, as the time
demands, as the needs of the country demand, we should definitely go in for
some kind of a review. My friends here will not agree with me because they
have been making a lot of noise for the last few days about these people doing
something which is going to radically alter the Constitution and that there is
some hidden agenda. Whatever you say, you should be rest assured that we
.have people like Shri Sangma from our side who would act as a watch dog on
our behalf so that nothing goes wrong. Nothing is going to happen to the
Constitution. Kindly keep this in mind.

SHRI SANTOSH BAGRODIA: A watch dog or a biting dog.

SHRI PRAFUL MANOHARBHAI PATEL: We will be watch dogs.
They may want to bite you. But we will make it sure that they do not bite
you.

SHRI M. VENKAIAH NAIDU: They are more worried about the
presence of Shri Sangma.

SHRI PRAFUL MANOHARBHAI PATEL.: I know that. I know whether
they are saving the Constitution or saving what. We know that. They are very
upset. But nothing is going to happen. I would like to assure them. On the
diplomatic front, recently we have seen the visit of the US President to our
country.

It was genuinely satisfactory, from the point of view that the United
States, today, is virtually the only super power in the world. Earlier, we used
to have the erstwhile Soviet Union. That is all now disintegrated. We all
know that. Therefore, when the United States did not really enjoy a very
cordial relationship with our country - we had relationship but not a cordial
relationship - it was very heartening to see that President Clinton came here;
he made the right noise; he spoke about Pakistan; he spoke about India's
position; he reiterated what the Governments have been saying from time to
time. Therefore, I think, we all need to really work harder on this front and
make sure that our relations with the United States are at a even more
progressive level. About Pakistan, the less said the better. They are never
going to change their approach towards India. We have seen this. We have
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tried this. The Prime Minister tried this during his last visit to Lahore. The
previous Governments, time and agin, have tried to establish a good level of
relationship with Pakistan. But, unfortunately, we have not been seeing the
right result, that led to the last war in Kargil and so many events which have
been taking place from time to time. In fact, the ISI has been operating in
India. There have been alarming levels of problems which are being seen even
in the city of Mumbai, from where I come. We see that Pakistan-sponsored
activities are on the rise. Law and order problem is there not only in Mumbai,
but in various other parts of the country also. Therefore, I think, we need to
have a serious introspection about our policy vis-a-vis Pakistan, and no matter
what, 'we have to defend our country, we have to defend our borders. And, I
think, we are all one with the Government, as far as any action, or, I would
say, any level of reaction they have towards Pakistan. I think all of us in the
country are one, and there is no doubt, in my mind, about it.

Finally, T would only like to remind my friends here, as regards the
activities of the RSS and the VHP, their mother organisation; rather, I would
say, their parent organisation. They do not inspire confidence. We have to be
careful about that. As regards the order of the Gujarat Government on the
RSS issue, the Central Government, very conveniently, brushed aside the
issue, saying that it is an issue of the State Government. I don't think any one
of us here is a fool. We are all political people. We all realise how
Governments are run. We all realise what a high command is. Having been
here, I know what a high command is. We have systematically gone through
that. So, I don't think, the BJP is any different, or, I don't think, Mr.
Keshubhai Patel could have taken a decision of such a serious ramification
without the blessing or without the consent or without the connivance of the
so-called high command in Delhi. And, therefore, it is a very disturbing thing.
We need to show some more maturity. This country cannot be run by the
whims and fancies of a few people; we cannot have a fascist agenda. We need
to have a more progressive, a more democratic, a more secular agenda. The
word 'secularism’ is used again and again only in the context of your actions.
You people, sometimes, get upset as to why secularism, what secularism is,
and all that. Time and again, I hear the BJP saying that secularism is a word
which is only used by the other side just to defend their action or whatever. I,
personally, feel that you people will have to show more maturity, more
patience, in dealing with the problems of the country. The
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social fabric of India cannot be destroyed by a few people or by a few ideas
or by a few thoughts of some people who think that they are the only ones
who are the God gift's to mankind. I don't think that is correct.

Lastly, I would say one more thing. Sir, I will not take more time. I
know you have been kind to me. 1 would only like to read on; sentence of the
President's Address which says...

"The Government stands by its promise to create the States of
Uttaranchal, Vananchal, and Chhattisgarh. Bills for this purpose are
being referred to the concerned State legislatures for their views."

I would like to remind my friends here that the BJP manifesto in
Maharashtra talked of separate statethood for Vidharbha. Unfortunately,
when you talk of your national issues or agenda you conveniently forget that
issue which has been promised in your own manifesto in Maharashtra. 1
think the people of Vidharbha have seen enough of hardships. My erstwhile
leader Chavan Sahib is here. He may not be very happy when I am saying
this here.  But, it is a fact; it is a reality that whether it is Marathwada or
Vidarbha, we have seen enough sufferings and hardships. Maharashtra, as I
said, is a very  industrialised and advanced State. But, Vidarbha and
Marathwada have not really seen the fruits of that  development.
(Interruptions)... Your erstwhile leader also...(Interruptions)... Anyway,
since Chavan Sahib is here, I just mentioned it. 1 did not mean it in any other
context. I think Vidarbha is a very emotional issue. The BJP, the ruling
party of the day here, has also promised this in its manifesto, therefore, I
think, they should take up this issue seriously.

IrAoT AT SR FfY w3t (£ g AT gedn) : 3Tl IR $HHl o
SEll

IUHTEIE (37 S1.UA.Ada)): Ucal WIgd, D! I FI8e TR Igd
IS |
2 TP TAEINTS ISl S © | MID] BTG el 71 wferg

g fagd &1 ‘cﬁ@' 2 € | You will pass on the buck. Ycdl ¥HIEd,3T o
IR,3MTel IR B SHD] B IR U4 311 {5y ...(Interruptions)....

With these words, 1 request the Government to look into this issue of
creation of a separate State of Vidharbha. Sir, I thank you for the time you
have given to me and 1 also thank the hon. President of India for these words
to us. Thank you.
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THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI):Now, Shri R.N. Arya
is the next speaker. ...(Interruptions)... I think he can speak tomorrow. After
him Mr. Vahadane will speak, 3Tq&T FHI 1 & | offdhT BRI T$! 3R T&f

P ESI H Bh © | S foT8T A eyt W v e 99y 8 | I8i ®F gl A ar
I WH B T 8,7 Tt H MMYBT U fA-e &1 997 8 | N fIaR § 59!
T o foram S R FTST &7 el 9gd HRFW & | 319 el dreld |

37} T BT BIRMH(ITR T 9): TR, W1 G e a1 6 |

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): Tomorrow
Shri R.N. Arya will be the first speaker followed by Mr. Vahadane and Mr.
Rama Shanker Kaushik who will speak for one minute. Now we move on to
the Short Duration Discussion.

SHORT DURATION DISCUSSION

Drought and famine conditions in various parts of the country,
particularly in Gujarat and Rajasthan.

3 P TEREY go3): AFEY SUGWETE HEIGY, I8 Aol
forewa 2 o5 &9 we A a6 g # 916 W 79 IR ¢ &R e 1l § g W
91 BRA © | B U g <T@l BRd © oAb (bl T 3R FRTHRr IR 78]
U UK & | R <1 ) i vEll & SR a7} bR <21 o 3fTap 131 A G 3f1”
BT DI ISIE ¥ BI-BIHR 41 3T © | ST JHIIT AT & o 371 Uil Bl et
FE TRl U I &, UY-UTeld & 9 37T U3H Bl ART-ST 7 3 Bl goie |
I8 Gih AR & foU Ble < 2 & | H a1 f[Aadigds a1 ag & 54
warae fRIfT A fues # 5 IReR 131 RE A 3R B £ |

B H ST HE W81 § &b I Sl 3MUST & I8 YbaH o) 3MTS © |
SO fFaeH & folg TRBR & U 9T FHY o1, AT a1 &Y | ARPR AT
Y H HE bl T8l DR UTS , el had Te] So1 urg | Fei qois & fd fRufa
IS A ISR 81 7S © | 319 89 I8 $E W8 © [ I8 AT waras fRafa # ug= 15
2 3R B! g8l T P ITOTeI, ORI, Aeauae, Sl MR Y IS8 o
RTAT H 1T Y 371R 3Tl DY AU | & | g81 IR N G &P YTl bl o] A
1 T2 & 3R S-S &l T AR E 1IN F urh ot
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